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BANGALORE " BENCH
EERETRESE

& Commercial Complex(BDA) ,
Indiranagar :
- Dangalore - 560 038
v é;ﬁﬁ Mooy 196G
Dated 3 vw%gg e
APPLICATION NO (%) 148 / 89(F)
W.P. NO (S) /.
Applicant (=) | Respondent (s)
Shri V. Kennan " V/s  The Secretary, N/o Dsfencs, New Delhi & 3 Ors
To A v |

1. shrd V. Kannan 5
! ﬂof 865, (;h.tnd lyyappa Temple) -~ Along with #-Application forms in originel,

7. Dasershalli Post’ o (‘Zg w
Bsngalore - S$60 057 ' '
2, Shri P.C. Reddy : : .
Advocate .
M/e KESVY & CO,,

No. 139, Sth Cross,. Gendhinagar
8engalore - 560 CO9 '

£

P

& Subject : SENDING COPIES OF ORDER SGSSED BY THE BENCH

Please find enclessd herewith a copy of ORDER/SRAY/REREXIKOROFR
.passed by this Tribunal in the above said applicationf¢) on .23‘2"99
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In the Central Administrative
 Tribunal Bangalore Bench,
- - . Bangalore

bl

ORDER SHEET

Application No..1§a of 198F)
Applicant V ' : Respondent

V. Kannan ‘ V/s The Secretary, M/oc Dsfence, New Delhi & 3 Ors

Advocate for Applicant - ‘ o D ~ Advocate for Respondent

P.C. R.dﬂ,

". . V P \V
Date . Office "I:loges “ : Orders of Tribunal o '

- _KSPVC/LHARM(A) .
28,2.1989 '

~ ‘Applicant by Shri
P.C. Reddy. \

Shri Reddy files a
Memo praying for permission
to withdraw this application
with liberty reserved to
- approach the appropriate forum,
- Permission sought for is
- granted, Application is
— rejected as withdrawn,
] We direct the office to return
. TRUE COPY I the original papers to the
' : : applicant. o
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